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{b) The recrwitmens rules for different
posts in the Prosecution Agenty in Delhi
‘are being finalised in consultation with the
Union Publi¢_ Service Commission. Qn_ly
after these rules are finalised and - notified
-the incumbents of these posts can be regu-
Barised. As sated in (a} above, the salary
structure of the post have already been
revised in accordance with the reqommacnd-
ations  of Third Pay Commis-
sion.

Missing of Defence Official

418. SHRI D. AMAT:
SHRT YADVENDRA DUTT:

‘Will the Minister of DEFENCE be pleased
%o state:

(a) whether attention of Government
+as been drawa to the news appearing
in the Hindustan Times dated goth
August, 1977 that a senior I.A.S. officer
of the Ministry of Defence was missing
for over five weeks; and

(b) if so, what is the reaction of the
“Government when Defence official is mis-
sing ?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) and (b).
Yes, Sir. Shril. C. Bansal, an officer of
the Central Secretariat Service and De-
‘puty Secretary in the Defence Ministry has
been missing since go-7-1977. A Letter
has been received from him saying that
he has joined the order of Sanyasis. The
matter was reported to Intelligence Bureau
.and the local police. Efforts to trace him
have not been successful, so far.

Ad-hoc Import Licence to Coca Cola
Export Corporation

419. PROF. R. K. AMIN: Will the
Minister of INDUSTRY be pleased to
state:

(a) under what policy Coca Cola Ex-
port Corporation was recommended ad-
hoc import licence; and

(b) value of export by Coca Cola Export
Corporation during the preceeding 12
‘months ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (KUMARI
ABHA MAITI): (a) The replenishment
entitlement of Coca Cola Export Cor-
poration was reduced from 20% to 4-5%
of the F.O.B. value of exports in April,
1971. Following this, the Company re-
presented to Government that it should
be given Actual Users’ Licence for import
of ingredients for the manufacture of
<concentrates for domestic sales. There-
after an inter-Ministerial Committee was
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set up in July 1972 to determine the quan-

tund of .iniported maserial 40 bo allowed

to the Company for indigenous produc-
tion, The Committee fixed B)cprAbml
Usews” engitlement at Rs. 16 la per
annum. It was subsequently decided to
reduce the value of Actual Users’ Liccaces
by 5°5% per annum commencing from
1974-75. However, no ad hoc import licen-
«<os have been issued to the Company
after December 1976.

(b) The value of export by a .Cola
Export Corporation during 1976 was
Rs. 2494 lakhs, |
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